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(3) Further consideration and
passing of the Agricultural
Re-finance Corporation  Bill,

1962.
(4) Consideration and passing
of the Central Sales Tax

(Amendment) Bill, 1963.
¢

~

Consideration of a motion for
reference of the Government
of Union Territories Bill,
1963, to a Joint Committee.

(6) General Discussion on the
Railway Budget for 1963-64.

I may aiso inform the House that
the General Budget for 1963-64 will
be presented at 5 p.m. on Thursday,
February 28, 1963. The House will
transact normal business upto 4 p.m.
on that date and will adjourn to re-
assemble again at 5 p.m.

Shri Ranga (Chittoor): May I draw
your attention once again to the need
for the Estimates Committee to study
the Supplementary Demands which
have been placed before us now, and
also those that were passed so far as
the Defence Ministry is concerned.
More than Rs, 100 crores would come
to be sanctioned for them. The House
would not be in a position to study
these things properly for lack of ex-
planations. Would you kindly be
good enough to direct the Estimates

Committee to study these things as

soon as possible.

Mr, Speaker: Not in this manner
that I should straightaway give a
direction. I will look into this if it
is possible,

12.10 hrs.

MOTION ON ADDRESS BY THE
PRESIDENT—Contd.

Mr. Speaker: The House will now
take up further consideration of the
following motion moved by Shri R. S.
Pandey and seconded by Dr. K, L.
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Rao on the 20th February, 1963,
namely: —

“That an Address be presented
to the President in the following
terms: —

‘That the Members of Lok
Sabha assembled in this Session
are deeply grateful to the Presi-
dent for the Address which he
has been pleased to deliver to
both Houses of Parliament assem-
bled together on the 18th Febru-
ary, 1963".”

Also further consideration of amend-
ments moved on the 20th February.

Shri Hem Barua (Gauhati): Sir,
the Presidential Address is an inspir-
ing document in the sense that it
gives a clarion call to the nation to
awake, arise and not to stop till the
goal is reached. What the nation
needs today is mental and physical
alertness and a will and urge to
defend freedom against Chinese
aggression. It is not enough to say
that China cannot he trusted. Nor is
it enough tc say that China is his-
torically notorious for double talking.
Everything depends upon our capa-
city to modulate our attitudes and sti-
mulate the sinews of cur economy to
meet the Chinese challenge. Our des-
tiny depends on that. We must not
allow the sands of time to slip from
under our feet for time is neither
neutral nor non aligned. It aligns
itself powerfully with those who have
the capacity to ride the tides of events
with courage, determination and forti-
tude.

I do not want to refer to our past
mistakes nor do I want to refer
to the era of complacency and negli-
gence. These are the words used by
Dr. Radhakrishnan in a different con-
text Bul the fact remains that never
was l:.dia humiliated as she has been
humiliated today before the eyes of
the world. To deny this naked fact.
fact would be self delusion. Even Sir
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Winston Churchill, speaking of the ini-
tial British reverses during the last
world war described them as a matter
of “grief and defeat.”

Our acceptance of the Colombo pro-
posals was a mistake and as time
passes the mistake becomes more clear
and transparent in perspective. Not
to speak of compromising our position
with respect to 11,500 square miles of
Indian territory in Ladakh, we have
dragged the country once again to the
position of humiliation a countiry
whose prestige has been mortally
wounded already. By the way, is the
Aksai Chin area, or for the matter of
that, the Aksai Chin Road negotiable?
We are defeated in battle. Defeat in
battle is nog dishonourable. Bui what
is dishonourable is the acceptance of
defeat as such.

] will say that our acceptance of
the Colombo proposals betrays a psy-
chology, a psychology of defeat and a
psychology of loss of nerves. These
two words ‘positive response’ from
China stimulated us so much that we
were once again transported into n
atmosphere of unreality. I say this
because I feel it very acutely. It was
very fondly wished that if China
refused to accept the Colombo pro-
posals, China might be isolated from
world opinion. What do we see before
our eyes? Where is the evidence of
China being isolated from world opin-
jion? Are we to forget that out of the
six nations that assembled in Colombo,
the sympathies of four nations deli-
berately lay on the side of China?
Should we forget that the United Arab
Republic whose sympathies lay with
us because we are a victim of aggres-

sion, was virtually isolated at
Colombo? Even after China has
spurned the Colombo proposals has

not Prince Shihanouk whose country
was a party to Colombo proposals said
in Peking that his country will always
be with China? What do we find
about Offori Atta, Minister of Justice
for Ghana? His country wag a party
to the Colombo proposals. But he
has himself watered down the Colombo
proposals by saying on the 23rd Jan-
uary in Hongkong that “China and
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India need not agree to all the
Colombo proposals before going to the
Conference table to settle their border
dispute.” Then, there is a friendship
delegation from Ghana to China. They
discussed our dispute with China
threadbare. After that they made a
statement that Ghana cffer her full
support to China in the event of a
struggle of the Chinese Government
and the Chinese people to defend her
sovereignty and territorial integrity.

This means that if there is a conflict
over China’s illegal occupation of ter-
ritory in Ladakh and in NEFA, these
countries who were the parties to the
Colombo proposals would be on ‘he
side of China and not with us. I feel
our Prime Minister is a lonely man in
the world stage and we are a lonely
nation. (Intemruption).

What about the Moshi Conference?
Were we not isolated in the Moshi
Conference, in which the leader of
the Indian delegation was so much
overpowered with emotion that he
shook hands with the wrong delega-
tion? What did our delegation
achieve there? In the Moshi Confe-
rence the Afro-Asian nations stood
solidly with China and India was iso-
lated. It our Indian delegation at the
Moshi Conference achieved anything,
it achieved only one thing and that
is by way of walking out and walk-
ing in like a circus horse. Excuse me
for saying so, but I have to say that.
Our acceptance of the Colombo pro-
posals has provided China with ready
material for propaganda against - us,
and it has happened; what is the pro-
paganda? ,

China is carrying on a vitriolic cam-
paign of lies and calumny against us
in our neighbouring countries, parti-
cularly Napal and Pakisthan. If you
turn over the pages of Peking People’s
Daily you would see that China is
accusing India of putting deliberately
obstacles to direct talks. This is
what the paper says. There are two
reason on account of which China is
spurning these Colombo proposals
according to them. One is, the
Colombo proposals, according to them,
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contain ambiguities and inconsisten-
cies, I you read Peaking People’s
Daily of 28th January last you will
find these accusations. China has not
clarified what these inconsistencies
and ambiguities are, but, at the same
time, the allegations are there. The
second cause is this, and this is on the
authority of Dr. Tulsi Giri, the
Nepalese Foreign Minister, who, after
he met the Chinese leaders, said thau
China’s agreeing to the Colombo pro-
posals or the agreeing to the Colombo
proposals in their entirety by China
would mean China’s agreeing to arbi-
tration by a third party. China con-
siders these Colombo powers as a
third party, in the dispute between
India and China. China knows that
her prestige is high in the world.
Since the close of the Korean war,
China’s prestige is in all-time high;
that is what China says.

During the issue over Matsu and
Quemoy in 1958, all offers of media-
tion were spurned by China includ-
ing the offers of mediation made by
our- Prime Minister, Shri Nehru. This
is China’s attitude. As against this,
in the context of the Chinese rejec-
tion of these proposals, why shcuid
we pin our faith to illusory things?
Should I remind the Hguse that it was
the Chairman of the Chinese Council
of Ministers who said sometime back
something that is full of dangerous
possibilities. He said: “we have attack-
ed India once; if she does not learn
a lesson, we will attack her again and
again and again.” It ig three times
“again.” !

The sequence of these words found
an eloquent expression in one of the
speeches of our Prime Minister in
New Delhi when he said that China
may attack us again and again and
again. In the context of this arrogant
attitude of China, should we go on
pinning our faith to the Colombo pro-
posals? We must be in a position to
say today, in the context of the rejec-
tion of the Colombo proposals by
China, that these proposals are dead
for us and they stand lapsed for us.
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They are dead as “a patient etheris-
ed on the table,” to use T. S. Eliot’s
words,

We have consented or rather we
have allowed the frontier to be
frozen with our consent. There are
two cease-fire lines today, One is
unilaterally imposed by China and
another is imposed by the Colombo
powers. Is there any instance in
recent history of a cease-fire line
once established being violateq or
altered? Could we upset the cease-
fire line in Kashmir, in Vietnam, in
Korea or in Palestine? By our ac-
ceptance of the Colombo proposals,
we have made a de facto cease-fire
line into a dejure cease-fire line.
This is de facto appeasement.

China has growed against us.
Gandhiji has taught us that a growl
has to be met with a counter-growl.
Have we done it? What about
NEFA? China has ordered us not to
send our troops to NEFA and we
have meekly submitted to those
orders. The Chinese armed occupa-
tion in NEFA extended as far as
Bomdi La, Mechuko and Walong.
But NEFA is 31348 square miles in
area. What about the rest of NEFA
which did not come under Chinese
occupation? Why is it that we can-
not send our troops to those areas?
True it is that we have extended our
civil administration to NEFA with the
consent of the Chinese. But is it not
a fact that we are exposing our civil
administrators to Chincse mercy? Is
it not a fact that we are exposing our
people there to the Chinese mercy?
If at any time China wants to stage
a come-back to NEFA, what is there
to prevent their coming into NEFA?
Where are our arms and ammuni-
tions? Where are our troops to fight
them back?

It is a fact that China has with-
drawn her armed forces from NEFA.
But at the same time, it is also a fact
that in the process of withdrawal,
China has left behind them hundreds
of guerillas, spies and saboteurs in
civlian clothing. One fine morning,
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if these people stage subversive ac-
tivities or a rebellion against the ad-
minstraton there, who can stop them?
Are we not leaving our civil adminis-
trators to the mercy of the subversive
forces in NEFA and to the mercy of
the Chinese? Have we not left our
own people in NEFA who are under
the shadow of Chinese aggression to
the mercy of the Chinese?

Our freedom is in jeopardy today.
It is the weak-kneed, vacillating,
fumbling and faltering policy of the
Government that has landed us in
this sordid state of affairs. I find
an unwarranted emphasis put on. the
so-called rift between China and
Soviet Russia. Putting so much de-
pendence on the so-called rift,
between China ang Soviet Russia
shows only a monstrous perversity of
the mind. Before the actual Chinese
aggresion took place, we fondly hoped
that some powers like Soviet Russia
might descend from the skies like an
angel and prevent the Chinese from
attacking us. But that fond hope has
been belied by subsequent events. I
can assure you that this
dependence on the so-called Sino~

Soviet rift will also be falsified
by future events. We must know
that if there is any rift between

China and Soviet Russia, it is not be-
cause of us. It is not because of the
fact that Soviet Russia does not ap-
prove of the Chinese aggression on
our territory. It is often stated that
Russia did not jump into the fray on
the side of China when China attack-
ed us. Russia did not jump into the
fray on the side of China only be-
cause of the fact that Soviet Russia
knew that China was alone capable
of seeing the game through.

What is the Chinese propaganda
.today? Since 21st November China
has keyed her propaganda to a new
tunc. There is a systematic attack
against India. Why is it that the
bourgeois clique in India is betraying
the Indian people to western im-
perialists by accepting western arms,

they have been asking. Some of our
people also have said this.  This
subtle propaganda of the Chinese cal-
culated to destroy our will of resist-
ence is somehow or other catching on
among some sections of our people,

Shri Dange made a speech in
Bombay and he gave a subtle ex-
pression to it. Hailing the supply of
four MIG-21 he said that the supply
of MIG by Soviet Russia was a
triumph of Soviet friendship for
India. He said: “while the western
aid is with strings, Soviet aid is
without strings”. Where are the
strings? I do not see them. They
must be invisible strings transparent
only to the eagle eyes of Shri Dange.
I know our Prime Minister is capable
enough to unleash the strings if there
are any strings attached to them.

I am happy that our President has
paid his gratitude to all the friendly
countries for their timely arms aid.
I can tell vou, Sir, that but for this
timely aid given to our country when
the Chinese aggression was on our
territory, by now—why now, by the
30th of November—the oil rich State
of Assam would have been converted
into a People’s Republic of Assam
bound in eternal friendship with the
People’s Republic of China. It
would have happened 1like that.
Therefore, I say we are very grate-
ful to them and I am very thankful
to the President for expressing his
gratitude like that.

Now, there is the question of air
umbrella. The Prime Minister has
made a statement. We are happy
that this arrangement has come in.
Mr. Kennedy in a Press Conference,
the news of which has come this
morning at 10.00 to Delhi....

Mr. Speaker: The hon. Member
should try to conclude now.

Shri Hem Barua: All right Sir, I
will not read that. Sir, I had so
many thnigs to say.
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Mr. Speaker: I know. I am afraid
of his resqurcefulness.

Shri Tyagi (Dehra Dun): We are
interested in knowing what Mr.
Kennedy said.

Shri Hem Barua: Mr. Kennedy in
a Press Conference said:

“....I think severely—balance
of power in the world would be
very adversely affected if India
should lose its freedom. So we
will be responsive to India, when
we have a clearer idea of what
the challenge is and what their
desires are and what our capa-
bilities are. But we do not have
that now and we would not have
it until the Joint Mission comes
back.”

This is what he said,

About this air umbrella, the ques-
tion is, should we not accept arms
and ammunitions from our friendly
countries and defend our freedom?
Has not Soviet Russia herself sup-
plied arms and ammunitions to
China? Has not Soviet Russia sup-
plied China with IL-28, MIG-17, MIG-
19, MIG-21 and ground to air missiles?
Some of these MIG fleets are poised in
Tibet ready to hurl bombs against
Delhi and other Indian cities when
the time comes, Therefore, it is
meaningless, it is useless to make this
sort of statements,

Now there are problems about air
bases. The air bases will have to
come in the case of an emergency.
You cannot avoid them. The western
fleet cannot be expected to be
stationed at Bamgkok and save us or
protect us and our cities from Chinese
air attacks when they come.

They will have to be stationed there
conjointly with our air forces. There
is no doubt about it. Whatever that
might be, we have to build up our
strength. But what is our defence
position today? Our defence position
is very poor, I would say. Now
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Pakistan is militarily on a par with
India tcday, and China is much
stronger. So  don’t we have to build
up our defences and strengthen the
sinews of our economy in a hectic
way to cope with this odd situation?
Here I do not wish to refcr to the arti-
cle written by General Thimmayya,
who gives the proportion because if I
recall that, it would be amazing and
nerve shattering.

An Hon, Member: That is meant for
you.

Shri Hem Barua: For all of us. It
is never shattering ang amazing.
Wheén partition took place, the pro-
portion between India and Pakistan
was 3 : 2, ours 3 and theirs 2. Now
if you take the whole and comprehen-
sive picture of Pakistan defence
potentialities, the position is the re-
verse; it i 5 : 4, 5 theirs ang 4 ours.
If the present atmosphere of insanity
is to continue in Pakistan, we have
to build up our military strength and
position to a point so ‘that it may be
capable of meeting the combined chal-
lenge of both  Pakistan and China
against India. What is happening in
this country today? There is com-
complacency
from the Central Secretariat down to
Connaught Place. We say there is
tremendous response coming from the
people, there is tremendous unity
among the people, but I would say we
want unity of action, not unity of
inaction.

Our Plan is faltering, our industry
is in doldrums, our agriculture has
failed to keep pace with the Plan
target, there is power crisis, there is
transport bottleneck and the admi-
nistration is as inert as before. This
is the position, this is a gloomy pic-
ture, but this is a correct picture. As
was revealed in last October, the rise
in national income up to 31st March
1962 was much lower than the meagre
rise that was estimated by the Re-
serve Bank of India, and 8.4 per cent
was all that was estimated by the
Reserve Bank.
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Mr, Speaker: The
should now conclude.

hon. Membe:

Shri Hem Barua: We should do bet-
ter than that. There is a rise of 2.7
per cent in population and this rise is
neutralising this meagre increase in
nationa] income.

I would say one more thing before
I conclude. There should be eco-
nomy in the administration, and that
economy should start with the budget
of salarieg and allowances of Minis-
ters. Our last Comptroller and
Auditor-General computed and esti-
mated that a Minister costs Rs. 6 500
per month, much more than what a
British Councillor wused to cost us
during the British regime. It is also
a fact that during the period 1958—61
carpet worth Rs, 2 lakhs had to be
purchased in order to furnish the
rooms of a particular Minister. The
hon. Minister, Shri Khanna, has al-
ready discloseq that the water and
electricity bills of Ministers reach
the mark of four digits. This is the
way in which money is being spent or
wasted. I would say that there should
be reduction in the number of Minis-
ters everywhere. Why should UFP
have a battalion of 45 Ministers? Why
should Bengal have a battalin of 36
Ministers? In Bengal there is one
Minister for every seven legislators. I
think the subject of the Ministry with
the longest nomenclature called Com-
munity Development, Co-operation
and Panchayati Raj can be entrusted
to the States. Why shoulj we have
a Ministry like that? The record of
this Ministry is a record of failures.
It has failed in Panchayati Raj.

Mr. Speaker: He will get an oppor-
tunity to refer to this next time. Now
he should conclude.

Shri Hem Barua: 1 would suggest
that this Ministr; can be roiled up
like a sheet of paper.

Shrimati Yashoda Reddy (Kurnool):
Mr. Speaker, I thank you very much
for having given me this opportunity
to express my thanks and gratitude to

754

our esteemed President. Speaking
:mmediately after Shri Hem Barua,
who has spoken more with emotion
than with reason, I hope I woulq be
able to impress the House with a little
bit of propriely and judgment.

So much has beep said about our
foreign affairs and our trouble with
China. I do not want to spand much
time on that but I would like to say
one or two words about our trouble
with China. As has been correctly
stated, the border trouble of ours has
not been an unmixed curse. It has
totally wiped out the differences bet-
ween the two concepts of the people
and politics. Today India is marching
with one ideal of a united nation.
It stands for one cause, the cause of
universal justice, one ideal, the ideal
cf democracy, one leader, the leader-
ship of Shri Jawaharlal Nehru.

The cease-fire has, no doubt, brought
in some confusion and some emotional
relaxation. That was one of the aims
of the Chinese. But I do not agree
with hon. Members of the Opposition
that the Government is absolutely
complacent and is not taking view
of the emergency in its correct pers-
pective. I, however, do agree with
them that the spirit of emergency is
not as much as it should be. But I
wil]l not agrze with the statement that
we are absolutely complacent.

I would like to say one thing about
this matter. As far as our defences
are concerned, once we have been

- caught napping and I would appeal to

the Government to see that we are
not caught napping again. I will agree
with all my hon. friends, botk on this
side and mostly on the side of the
Opposition, when they say that we
should accept help from wherever it
comes, whether it is from this side
or that side. But let us not say that
only one side of the worlg gives it
with strings and the other side does
so without strings.

I do not like to agree with Shri Hem
Barua when he says that we are all
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alone in the world today. Certainly,
sometimes when people are in the
right, they may be all alone. But we
need not depend on the public support
of other people. Our inherent confi-
dence and faith in our policies is far
more important than publicity and
propaganda. That confidence we have.
If today we have nobody on our side,
tomorrow we will have everybody on
our side. But certainly I do not agree
with him when he says that it is a
monstrous perversity of mind to
‘believe everbody. I humbly submit
that it is a monstrous perversity of
ming to have suspicions about your-
self, your neighbours, your leaders
and your friends everywhere. You
should have faith somewhere. With-
out faith one cannot exist. Sometimes,
may be good faith you lets you down.
But to have that perversitv of mind
is not the correct way to deal with
people.

About Kashmir I did not want to say
anything but I would like to say one
thing. Everybody in the country to-
day wants to have a sort of a solution
about Kashmir, but there iz a feeling
in the country that the tilne now is
not appropriate. Either we ought tn
have done this much eerlier or we
ought to have done it after the emer-
gency. Somehow there 1s a feeling
that Pakistan is having a sort of poli-
tical blackmail and is pressing us to
a sort. . ..

The Deputy Minister in the Ministry
of Steel and Heavy Industries (Shri
P. C. Sethi): Kashmir or Pakistan?

Shrimati Yashoda Reddy: 1 am sor-
ry, Pakistan; thank you for the cor-
Trection.

Somehow there is a feeling  that
Pakistan is doing a sort of political
blackmail at the time of stress. Some-
times people have a feeling that the
Western countries are connecting mli-
tary aid with the solution of the
Kashmir issue. But I am hspny to
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see what Professor Galbraith has said.
He said—and I quote:—

“The delay in decision on the
long-term military aid needs was
sought to be used as a lever %o
put pressure on India to reach
settlement with Pakistan. This is
not correct. We arz not inierest-
ed in settlement and this is not
the way we do our business. We
will consider it an impediment of
sovereign authority to India to
offer any advice.”

I am very grateful vhat Professor
Galbraith has said that. I am sure,
we are not going to be dictated by
others. We have got our own indivi-
dual way of thinking. I have abso-
lute confidence in our leaders. They
will not let us down.

I do not agree with my hon. friends
of the Swantantra Party who at one
moment have gone on to say that they
have absolute confidence in our Pan-
ditji and give him all support and at
another moment have said that this is
ah emergency and though they have
given their support he should be
ready to get out as he has lost the
faith of the people. This way of
blowing hot and cold is nnt sound.
You should have a sort of balanced
judgment. If you have trust in a3 per-
son for one thing, surely, that person
is not going to let you down. That is
all T want to say about this.

I am very glad that the President
has stressed in paragraphs 18 and 4 of
his Address the need for elimination
of waste and under-utilisation and for
giving basic facilities to our people. I
would like to stress one or two  of
these things. In an under-developed
country like India  which is called
upon to mobilise promptly all the
real resources in the country the first
economic sin that we can commit is
to neglect to employ the existing capi-
tal resources to the fullest cepacity.
We should make the maximum use of
all availablz rescurces and matcrials,
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industrial capacity, manpower, trans-
port, irrigation and land, whatever
there is. We should completely utilise
them and never leave anything undgr-
utilised. I am glad to :nv that there
has been a  necessary shift in the
official policy which would now sup-
port only such projects as will pro-
duce the largest possible resources
within the least or minimum time.
But there has been sad experience and
I would like to say one or iwo things.

Recently in the study about the
installed capacity of our industries
which the Central Statistical Organi-
sation undertook it is said that out of
the selected 215 industries only 110
have utilised the capacity even upto
100 per cent. More Lhan 33 industries
—I am glad the Minister is here—
have utilised capacity between 65
and 75 per cent. Nearly one-fifth of
our industrial capacily has remained
idle entailing a loss of nearly Rs. 500
crores a year for India. This is a sad
experience.

During the first decade of our plan-
ning, we have spent nearly Rs. 730
crores on irrigation. At the end of the
Second plan, it has been estimated
that nearly 20 percent of the irrigation
potential has not been used.

There is another thing which I
would like to stress. The other day,
the hon. Minister was replying about
the turn-roundq of railway wagons. I
would only quote Mr. D. P. Driver,
the President of the Coal Association
of India. He has said that the delays
in the turn round of wagons is so
much that it makes a person ashamed
and makes him think twice. In every
24 hours, the railway wagons are on
run only 200 minutes; 5% hours they
take in un-loading, 5% hours in loadirg
and only 3% hours for actual running.
For 10 hours, they are kept in one
marshalling yard or another. The
Minister may say, no. These are
facts and figures that I have got from
papers. 1 would request the Minister
to go into these things.

So much has been said about cor-
ruption. Corruption does not neces-

sarily mean only taking money. Even
under-utilisation and waste is a sort
of corruption. If it is a question of
money, I entirely agree with scme of
my friends, why should we politicians
feel shy in having an enquiry. We
are the biggest and the strongest party
in India and we have the unique pri-
vilege of having led the country for
over 15 years. We should lead the
way. If we are not corrupt, we have
nothing to fear. If we are corrupt, we
have every right to be questioned.
Why deny this? If anybody asks that
politicians have to be checked, cer-
tainly, I say we should take the lead-
ing part. If there is any politician on
our side, whether in the Ministry or a
smal] man, we have to face it. We
have np fear. If we are afraid of an
enquiry committee, we have some-
thing to fear. Let us face it and get
rid of it by an enquiry. Justice
should not only be done, but also
should seem to be done.

One other most important thing I
want to say about the Universities. It
has been correctly stated by one of
our professors in Madras: that beyond
the dusty haze of giant stee] factories,
the huge dams and the large work-
shops and eclipsing the success of the
policy of neutrality and non-align-
ment, there hovers the menace of
youth and student population in India.
Today, the Government has got to
think of the Universities and the life
of the students. After all, they are
the future citizens of India. In the
34 or 35 Universities, we are having
nearly 900,000 students. Take  the
teacher student proportion. In most
of the schools, it is sometimes 1:70. In
In some faculties like History, Law
and Commerce, it goes up to 1:500.
Can a teacher manage 500 students?
Is this the way we are going to give
training to our students? There is
absolutely no individual attention. In
most of the institutions, there is no
provision for their physical outlet.
They do not spend money for physical
recreation. What do they do? We
see students going for cheap books,
for the films, teddy boyish rowdyism.
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That is so because there are very few
books in the libraries ang so many
chasing them. What about the tea-
chers? They are, 1 think, in - the
worst position compared with every-
body: most demoralised, most apa-
thetic, most sorry figure to see; peo-
ple who command no respect, who
have very little dignity left with
them. Not only this. I do not say it
is only their fault. Even the politi-
cians have sometimes to be blamed.
Blunders of the public, perverseness
of the authorities, caste and commu-
nal rivalries and superimposition of
party policies have also affected Uni-
versity life. I do want to say that the
Government is responsible. When
politica] parties utilise the students,
whether it is on our side or on the
other side, they must take very strong
action. They should not only curb
the people in the opposition. If any
grop mis-uses the student population,
we should take acticn. I say this be-
cause of our experience in Lucknow
and the Banaras Hindu Universities.
Gone are the days when a Vice-Chan-
cellor of the calibre of the President
of India—he was the Vice-Chancellor
of the Banaras Hindu University—
stood up to Sir Maurice Hallet the
then Governor of U.P. and kept the
police out of the campus. But, today,
Vice-Chancellors ask the help of the
police to control the students. It is
just like a mother asking the next door
neighbour to control the child. To
whom does the blame apply? Is the
mother to blame or the child? Is it
the Vice-Chancellors .or the students,
I ask, This is what we find.

The President has told us about
longevity of life. I would like to say
one thing. What is the Health de-
partment doing with all its propa-
ganda? Fourteen thousand deaths of
small pox: is it not 3 shame? Forty
five thousand cases of small pox? May
be the public are also at fault. I do
not say only the Government is at
fault. Small pox—a small thing—in
the year 1963 we are not able to con-
trol. It does not seem good.
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My hon. friend Dr. K, L. Rap said
ahout population. What about contrnl
of population? One of our delegates
at the U.N. said, India is heading to-
wards 625 million population figure
by the end of the century. This
should be a warning to our planners
and to whose who are responsible for
family planning schemes. All that I
say ig this. We are spending some
money. Whatever policy we are fol-
lowing, we do not take it right down
to the lower levels. This is the only
thing that I want to say.

Lastly, I would like to say this. Our
Government today is not a law and
order state. Today' economic expan-
sion and social welfare are now the
watchwords in the place of the old
law and order. Today, achievement
is worth more than equity, risk taking
more than slow inquiry, half right
answer today more than complete
answer next year. Delays and dilem-
mas of bureaucracy are not new only
to this country. Every country which
‘has undergone these changes has had
them. We should not be ashamed of
it. It was said of Britain once that
it had a very slow office, an enormous-
1y expensive office anq also a very in-
efficient office. I do not say it applies
to all of us. We have to be careful
about our shortcomings. Why I say
this is because "sometimes, the Minis-
ters’ intentions can be entirely nega-
tived by all the sub-departments
and those of each of the sub-depart-
ments by those below. The widest
symptom of the malaise today is the
failure—not complete—to some extent
the failure of our vital public services
to keep pace with the demands gene-
rated by India’s great thirst for
growth. Tt is not a question of the
public or the private sector. I do say,
more and more wWe have to go in for
the public sector because that is the
only safeguard to control the private
sector. But, as somebody pointed out,
delay in stee] plants, delay in  coal
oroduction or power production, rail-
way  bottle-necks—these all reflect
sometimes that the Government has
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been taken by surprise. Also some-
times it makes us feel that there are
certain failures in the Planning Com-
mission itself. Why I say this ig be-
cause there are no agencies specially
empowereq to  follow the decisions
down through the lazy lower echelons
of the administration. In the Army,
we have got “Q. Plans”. Even in the
Planning Commission, we should have
some such thing. We should have a
tough Cabinet Sub-committee demand-
ing a regular account of work in pro-
gress, not simply in terms of money
spent, but of physical targets actually
achieved, giving no quarter until every
backlog is made up. Only then,
we will have some satisfaction.

Let me in conclusion say this. I do
not say this with either shame or with
a feeling that my Government has
failed. I say my Government, in
internal policy, in economic policies,
in Defence, in foreign policies, has
succeeded and succeeded better than
we expected. But, all these things, I
want to place before the House, are
costs of success, not costs of failures.
‘Those who profess to see only the
failures miss the unmistakable im-
provement and the points of growth
in this country. Of course, the pace
is slow. But, the people of India are
so backward that even to stay where
they are, they have to run and to get
ahead, they have to sprint.

I convey my thanks and I thank you
for giving me this opportunity to
speak. .

Y T I (THIT) : AT qRY-
Tq, # g9 N9 a7 ACH! TAATE AT
argaTg o ey qF gl oft 3 wfw-
AT 9T FY Y T2 § A FTHRET
fear €

A FE TF AL g, T fF e
afg St T w7 & F gwrr gew wTRY
FoT Tg FET @ & 1 G wEE
3 gH g R FY e & ey iy aw
Fiag fw o fa=rarg #
qAY T T T &, et dR 9T aY
9 ) AR FET ARG S fE
agafa R AT ¢ fRemiiwiaw
¥ FErETe dMFgRI A e @,
wiwd fraae 3 N oemEd ar
T & are} (e g AR gga e
¥  wgH uwaenr gg ¢ fo g
¥ fow @ ¥ faw swfg & )

S e 5w @ew § e 6 g
ITH! FAIRFIG AV GA R QA qT
A F fae it | FY AT WA AW
T & o T T € v gw w9
T qreaarEt #1 o g A fagsr qy
Feidang frar 2T Ifmam®
fau ga 3w AT ET ¥ A G
AT E A E R (1) wif, (R)
o, (3) A AR (%) qeEdar
f o g A & 7 qg A Y
A gEATE Y 37 F fan ¥ o7
7g fomr & ey afvardy Hifadi
39 90 | SHAT 98 SATET @A
FACHT & HIT T Y ITHY F¥7 frretar
2 93 fa @ e dafm sq
g

wifs &n wafed 78 9 frgw
fFY Ixane g afer am wifs |1
for = & 5 gw e 3g #1 sty
TE A RN | A HAW T A ]
fr oo el § F9 § | T9T Aae
AT & 5 e S R
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[sfrazq wmea]

g QY 9 gw R ¥ w7 wifq
g WA | fww S B s geEa A
afeq FMEE A FET AT, W T W
@ FAET ARY §, @ Ag S
MY AR/ E 5w iy
dW g AT A FW & | gq W aEr
gifs & e A & 5 o seua
T T o St o qifq =18 1 R
Tg I AW g AR A awEs
ot @=ar & fFawag sTEn
T R \AUSYE FIHT  FAEAAT H
ga fmm | e g ImaAa
wifs M awwETTET fFEa § )

A ITHY ST a1 & fF A=y
aeF & Frprere 7 T @ 0 TR
A9 A IAA UF TR | T FgAT
g vaaw fegmm & s=fw=i =t
G G T L AT s AT A A
T Y T AT GHAT 1 @H AR T
o6 F A W @ET Qe F 96
AT Fga & 5 5T 3w & 91 sfagm
T @, R e e Y e
¥ faear 4t forr foer S A A oY
gfgE oAl g dAmE mWw
T 9@ ¥ §F § SUR AT 59 § B
fegeam & Fegfaee 1 g & faar
T AT A AT ST

QF ARG AL © FT AT
TAAFT A FEITA AL )

=Y §I 0L gHA A<E d A
TE ME A OFET WY WO
7 @ § oAt & @y &
f& g@ER [ gify  wifa
FZF WAl g faar & 1@y
SUTET A HWT AT TR § | 9
g dfsa ST EEaT A AN §
AR 1 g @ fr -
free i dfsd Svaram <@ &
ST e Ol F AT AqT s
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SRE AT A HIY TF AN F FFT AT
fF g0 AR AEE FAME AL
R 7g f9 wEard F@ gh @
Afer srgw 3 dfeq sy FTam 3 fean
a1 gAR NS e qrEEl A qEelE
BT § 1 gER WiEl A aEee
e & afew aafae ot & St
T §q Y SART AFAE AT & !

AR T W ag Fed & 5 Ao &7
FT AW FA , FITAT AGE I T, I7
F AT ERE FWEl A fF =R
qeF R I qFar zaraq fr feww
AT iAoty ¥
FTEM! A SNEH a0 § | AT 5T
F 9 I F @ qEard § gy
grzmam s Y Fgrmar g frdte

O FE A [ eifa f R e sA F

¥ Lo TIRESEY 91T q wEgard A
At & | F Fgar £ el T & ]
oE fehw WTE AT A M| F
faeTE F19 & 98 &y JE|r | /="y
FYTAFY I TGS A g AR T aar
# Fgre e a@R A 1 gEr IR ar
qaT SR Ag U A MO | SR
Far {5 <@ o ST w1 g agar ar
TG T Ao FT TG EET AT qEAT |
AT T AW T AT AT gAATEI FT
3 ¥ frrem Nfaaradl & et
foeaT 3 WY ASTITAT €A B
I FT TG M I CSY e
A A 1T AT RS & F A an
FT ¥, TZIT AeH A AGT IS FHRAT
agt @ iRt weaa fafaed mrae A
T g frdas fraem €7
N T AFR AT TGl FT IR FaT
¥ FaE

& gumar g fF gH e A & FAT
gz masx g fF fom
AT Frgw e Ly st a sy fear
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2 S FEW W@ AT @1 "I 478
& wwgfar Fagaad frew
TG TR 9T T E )

WY IS A8 TwEI fH wE
R M F w1 Fver T g
TgE I Fr gl & fF wmeRdw
FT OWAST g A AEY | HETIH AT
g g aes F1 3917 ¥ fAg i
W1 AT qErEAr AT TR g SEET
Q@EA FLAT TG I FM AT FEFLNF
FAAR sAFT TR A L qafted
FETTAEEATA q | W g &
F grETET A AT AT FIEY 3T gAY
A Ffqu o EA gHFr SR WER
T T@RT FIAT A0 a7 | 6T 59
T Y| g EFTAA A
g 1A am § frdard  #R
fF T awg A Y qoF gHHT wgrEaar
AT SITEATE SOF) GgIaar IHT gW
7 F1 AT |

QA AT 7 ag FgAT ARATE FF o
TN gg Fga & fF g9 wuA yuTE qA Ay
 Afeat FTawdw 7@ § @
7 Aaed Tl § F gu feer sufea
T T AT FTIET FGE | IqHT
=g 7g ¢ 5 0 ¥ agwa 7 SrAfa faad-
fa FTE 2 SHT YA F & AT
W oEEd §fF Wew A AW A
T wE T

AT aF "L F FAT €T
§1 AR IE AT § 1WR
aga aan #Adag g fF sgaraw
¥ mag wgEEW A A iE wefet
T AT A 1T Fear g fH R A
STIHT Y 5 37 T GTAT Y AT TEATAT
& SEF1 a1 Aol AR S q &
TrET AT T | IR A AT wT
gfigrr 78 g wfed ¥ g e}
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@ AR FE T T F 0 A o
Ty frATus @S e e
Farsfaa At & 1§ woEy a9 e
T A AATIET & | T
fram @™ g w@r & 1§ =gt
o fraTa 31 | AR qgr EF R 9v
AfF g FT GR-ATTFEFET 21
I FG T GHALH L TR QA
Iaa wgrfE Fa8 Tawar QY IaEy
%% FX JAH Fg I @ A
i feras Se g w@r mm 9%
afaFifat & qar fr sosr ar Fo
@ AR FR g A
A Fg § R Er wEE RO
TR FET TG & AR AHTLH
T AFAT T1fed | AR FEAT F1fRgT )
9T T fF 9 F w127 91U AT oE
T & fammar /) garAer Tfge ) =
Hary [ O JgT FErAd 1T AT

A F 99 T fowelt § FR #
7 A AT T R FH qTA FT 3T
FAE ATEANE FITTEH T
JE  qrEd FTIREE A fwar S
Tfed |

I IAM T § F s T
TR g, ST (T e F T e +
Fagarg 5 gl Y foee Fgfaet
q & R )T FE TR W
B E 1 T AW FATF A § AR A
dafaee @ § ot §1 5@ fawar
L ARAT F G AR 9 [GT 1w
arfgd | IRt GF qgg ¥ AW AT
foreeia Al 1 aq T § AT, eEt
27 Wl QX AIAAr e 1T T T
freq T ®IX SRR AR w1
S0 ovmfaar S«@El F A ar
FATIITAS & F@0F TR WY
F1 s T It ferygm 2
IfFT T dg FTF TR A FHT A
& A IR, S §
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[ ey aroa]
TR AL § ) T O A a0
A RAERI AT TN E W
fou I fAaT @ e S aaieY qrag &
TRAT 1 ACITH FT AT AR
9 I AR |

A AT q gg FEAT AEAE (%
7 & fagaraiereT 9 a=rEwd
fr g g EaRafe 219w
Wt qeF R gAEd wn §, e A
FTE ASAT IS & Y g F F fod |
Tqd , TAEAART 7F 72 Il a1
gl ma § i gmEm A fed oW &
WE-FE A FAfzIF w1 F qwy
AT F1 T AW HET ¥ AR
qq Hwmr FEr 0§ e v amy
FIE 1T A G LAY F AT A WAT
faarar | o 9gT gler Ared) g |
T AT AT T IT W) qeF T q
oA 394 a9 # fgeay foar srer 3
7T DT gq F A WA § AT
TG & | T T T IATATE AT
ZHRIWMIATE FIIFAL@AT gared
HIA] ATHT q@TH ZIN , TN It §
TTHT T3 FTA G 1 59 arogEt &
AT TE AT gw @ F AT @A
IR DIWARE FFEN T HA
AR, TTIT AT IHILT FAT TG
W AT g | AN AET W A
A T w) & fF w1 = ae
A F @ Ffau awdET e
AT F ATHAT TG ATETI A A A g
TR | ag Y gwa 7€t g fF gw
AT FIAET F qwr g ) g Iw A
TAIAT AHRT T G N FoF A9A g A
95 wHAl AIAHT A 9T I A
AT & W TEAT § 9g HIAT @&
FWH TRIF AT FAT 8 AT AR
TIq| AWE T G5 & 1 gAEE
T A9 AT & fF qoF F| G
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g1, T ERATad F1ew § a1 wann
qTa @t Afor) qi 9w AWA vy
B g IEA A AT FT gER) fT
FT) 9371 AIIG F fag swa wr AT
Fq FTIACFT T

13 hrs.

& fogiy fea) dwma T 91 )
AR TZ T@ FT II1¢9 gAl {F  agf
TOT F), AIL AN arr 78 7Y
AT 6 ST &1 FT AAEE T g )
7g TE qEueAd {5 g O | F1T €
TIRT ATE 8 19 7w ) I qQT
AR IF) ) oo qweEiw 9N
fF MAD eI FWT | gafag R
a7 JEd § fF sw Wy swar F
faet ¥ o) ¥k W qgeaw dav
1 MY I d fag gfmer T am
3T Adar g1 ar fHETamgsr 39 St
F gE F AT A ARTAATERT |
U ¥ 39 &9 3¢ Faed F1 FIT BT
ENT 1 SE g AT qTIfEd ST #
TTTHT TFT GAT1 A | 57 TAT)
F AT AFT WT FAF FT AFTATE
T gaF X IR G T RE
afer e@zgaam fs o 3
F1 WG WA § ATEAT FT qIHAT
FHH fagdae &%) A AR @ F
I T 0E @I & fF sgmwdr &
T fae mfas 7agRi 9% ARIANIT
grRgsfafa arma Qg g gfe-
FAT X W TR & | AAAGRFA
3 fau wgead 7% g0 FEafed! 7
W gE@ aE 8, Gl FAwI
Foaw femst Aqfzar f& ag
Frgfaee  WXag ATTHE § a3
“ZETET &, A fedy e ¥ =y
F|AFAT IgTTW@r &, 99 G
A STFER N fRER #T F 99
¥y fear qa@r § 1TE@TFW [
# FAT A &M AR A &
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g AT § A & fog wifmes &1
JeATE TWAT 4|

7 @ff saTadw FAAE AR
=g axg waw 2 fx ag ¥ a0
faarfeat  #1 &41 @Ud g@@ g
AT Fg w4 T FTATT AT
FT ¢ F1afea g yA g AR W@l
g f& sidg Tsw Hxggm D T&)
Faz 70 FeT fF ograawRgEq
N7 1 fwT aga e Fgwiw
TN FgaggTIARIaE g1 TQal
T AT 304 g T G FITHALAT
AT T F! AGGT HT AR & A
3} N AT AHFAT F WTFET G
FTEY E QT ATET T Y Gl G FRO
F FIC IZTAT N X SHF| gAA
F1 FEALIAATINAN | H16T 024 XA )
R AT F FTH AT AT § ATATIR
F w9 F AN o F) oFAA J
arr § 1 gt wred MT 1T T @
g, el A F @A F AR AT A Y,
T FEFIT wmaEE g, § 49
s 7 uefagi ¥ gg I @
fF 98 qEAIL IH F [ F| ATIE)
F grfax @, FEIX § AR Ag
ATAG THM AT TG FTH AT

“fqerew fFm A FQfa qrog ”
Zafqq qga 10 FART Jg VAT 18l
fr S afx s swar g S gEr
FTE 1

FWIT AN ¥ FIT faaor
qEaH) WAT FIAFT FGAM
=T A =T 7 @I fE At ¥ gt
FRATMATE 1AfFT g7 ST Fea
g fraad @fed | fog & o ot @
2 FEITFWT FI IRIATATZ)
wifge | FFAT T T GTFT AW A
FT FETLH T AT 7 77 &
2726 (Ai) LED—4.

fazg =fga s § M TR
MAET=Rl T d@ $wEAr fF 78
faerge evriad #reeEr a1 <@ %
qIT G FT F ar ferdl #7T e )
TR L ...

&t T fag (F79T ) weme
HEIET, AT ATgd Agl #e H fede v
F ANE TE FWITFH FAE AN
THET FETTIRAT & 7

St 6T T < TGS T AR
g7
TqH A | AT I T F

F@T F7 99 fam g, ST 9T ¥
s FEadd g1

oY 7T TR : F 37 5w FT @
qr fF g9 30 F 70T ATt F 17 qAT
gt & | IR FEl T 9T § ¢ Ag
qeT ¢ & a & ¥ FT (g
ST ¥ FAEAET F1 AT IFT g §
ot 1 faa g | wfEa A FEAr g
fF gg w99 921 A e
i gu faeg N TR T RE T
99 3 96 NI ¥ FMT T qF | 7
vt 7 w3 § fr fafaeed €1 aere
weT$ s fE 7E) AT g9 a1 ) qhr
) 771 & f5 Tl A i =
gea A G | FAT 7 e G-
9 qdt AR TH RIS ) d«Qr F
AT & SN A WY HIT |7 AT A
a1eq § | fafreed A qag wed A
78 A F § afe7 & Fgar g fv s
AR HEH ¥ F9E I RS
¥ ) Fif519, IT R FICEAT F7 @9
ey | fafred ! aeR e IR OE
g fafaee 71 faan sma & g qw
¥ A g | ArFRAitAE AT F A
eTE %1 ST T AT F7 4 27 3 fgq
¥ grm ¢ gAR T 9 MT e
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[ Tz wnea]
77 aTd) 35% oT T8 Fa 1% TRFTT
TATHERT & MG T A, TAHT A
fad) oo Sed FT A WX JHM G
F1 T A FoF A R |

Y F71 92 aF GFay g a0 faaa
& f /a1 fager #1979 o A9 §v
2\ M9 T T TEAl @ e gie faaw
2 1 e ax s wfawe A §, TR A
foram N ¥ | @ [T AT FER
fap wrg AT Freit % 7 whwEA
MM AT A TEGFA @G 1
T3 39 P fag aF 0§ w79
T 2T 3 FOH AT farrw, wIgd
# FAT5 9T A &7 T T E )
faa ¥ arw 35T § AT 98 WO TOT
A ? FOI TTAT AR A T«
¥ 37 FT7 90 T T4 O & | T TR)
qEAt # qe 71 feww FT e §
A ARy AET & S AW Iwn 9]
¥ Tar q37 § Sas1 FE} (AEfay w7
Ty 7 el X vy Sy | IEw
¥ T A T T2 FT S 5T 00
TEY F LAAT ALY FiAL IICET

FT @F 35 A 7 T09) T G
FFvmAT E Wy AT A Q TR A
T weft f of N T F add Ak
ECnaliie el S IR = el
99 TIT & AT I F1 A5 AT UF AGL
F AT FTD ITS T 37 TNT F1 SHANH
w73 § {7 3w § gy A €

FEl TF TS FT SERT g A
TEY A FIATFT GO0 ©T F gHET AT
T £W IFE FHT A 29T STed
& | &fea 37T =7 ¥ w5 F A
EREI et H IR L E i C AR TR
5§ qI9F TRC1 375 1 AT A AT 7 35
TE I HIom= {7 AT 5 |
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TIAT & HIAA | &Y G4 & I5T
Fatg fFar oar § 3 & o (weie
AT ATEAT § | 9@ SO w3 F A
grpuiae % fefaet 9 @ s2F
g % 38 WRW & 3T &1 @
=TT | 7= qIET 71 TGTH &R W17 ?
T fog =N svquriaeg & fash &=Te-
F 7, foma o #18 F0 T€Y, s
i fafae #1 a8 e 9 fr I
T @A I AT F ST AT AT AFY
NT MF AT | TWE fog < AT w9y
¥ AW AR T AT aY afe Ay §
iz faY 9T | 5% gg wwiEaw fear
Y 47 fF 99 Ty § a9 R qe
T Ng My JET AT g7 TAT
A & Aty i N sANT AT
W 1 AT AT T3 (F o | sl
IAAATNFIT AN | ¥ 9@ F
T 37e T2 I F) TE T MY AT
3 it # =i 2 @ AlET o W
q3I3T UG & |7 Q AZT FYAT | 7 T 747
AT 2 7 S & a1z g Trer arfes
F e AV FEET ] T TT ANE w
SiEEE T Tl fedier A LA S i |
TOAT FATT § AT T Avwr & T
A g | A ¥ AwA &7 3as
T F) I7T F owIdl 2 | IF AT
F3T ' 1 aTAss @O STl &
TH T ML GHREAT JGAT 31 71 w1
ST AT & TIGAT &1 TRET G |
TiET T & (o sedw @ |
g | 913 fow §Y a8 AT q IE E,
T 27a T3 TE 9 | 55 99E ¥ w1El,
FOI /TG T5 AT F AR 9T IFIL
TR W ¥

T T & ATE 555 ¥ & ATl
&1 AEEA &I T AT | F s §
fx z¢ 0 mEE o1 et 2, W
TET &7 & ga AT a@E) &) T3 2
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FYTEWHT T A1 GTOTA AT AR
afET s grg ) F ag wraar
fF 7g Tl AT B F TW 9T AL
A FT HUHA ZTATE a2 I3 AT AW

T Aiwfaat & T ¥ age’a
F oqy mfyam & 27 § (7 F agd
grfa T W § WY FIHAE) F T
™R E ) F g T F AN §
T uF, N gEFEQ wfwfqal #1 &
TElEE A g | IO 9y Fmaided
TR fawgs oF qmomng § 1K
O A 7Y FF T fAwar
FEFTQ wiafa & ow 97F A, 7t i
I AT A X § | HIA Frrsfeat
o gf & T N a9y Al
fRrear & ... ..

Q% FHT 930 : O St
T F T IFEXR § |

Y T qIT : H G TR
FT TFEET ALY § ag AT WHT T
HYATEET T ¥ a7 FT A9 AW ETE
faeraT & 1 g SHeT MFT A=) A g
9 1 7F § 779 off w@ER Hifsam
oo &) @eA § A &% | gafag ¥ fadew
g fF =@ sgwiiar gres #8167
Fmfzd FEEEN F 9 F TE
L ATRH I¥ ARAIET §F FAT |
3T afew T § T afvaa s aifs
agt 31T F FT9 1 A ITHT T T
/Y | AT FEY ATIH I IAHT TAAT A
W1 3 FT FTH AW G FFA & | TH
FT T8 a<g ¥ I S FTE GH7 907
&Y @ & SY 9T 7 |
13.7 nrs.
[Mr. DePUTY-SPEAKER in the Chair]

99, UF A, I Fg A GH
F= | & qwwar g oo s feafa
T A F A § 9 Ag agd TEd

g f& s =1 @gaw fam w1t 1 9
Tty 9T a7 Ffave MEl g, =
qTET g1, SMEY 21 A9 §T GG 8 AT
w997 F4 & forg foen w7 ) FwafaE
arEt ATt F1 W A §owgd w7 F
fe d a Qwe d amar 9gwT & £, oz
T 57 7 4% far w1 wr 2 1 gww A
2 fr <8 Tt A wrs e Fegfaee
el & mefrat #1 faar am fresare
FAT warty 3faa a8 & 1 fame @
7 3z gfae oY 5 safaee odt &
FRAE, SRR A gE A g4 ¥
sorar Gav faar & 1 @ d afaens af
Y ST AR Y R T & sameT
o aN e & i ow §ar
W T e & ) @ T B aF A
grmiMiaars T e o aw
fegm™ # 9 W) oEF WY A
=T & a9 aF faet ot Ty a0 &7
T 331 9 FAT ALY &7 Gl | IR
FT &y X 37 7 ¥ @ 1 gmfeu
T faelY o< @rg =T AT A st fa
IF AT TR F A W awTs
ST ST QY AT VAT AT FE @ A
T | FEE R, e R,
@A 9 A TER W FHET TR
TafTT 39 a3 F 919 AL FET AR |
TS IET TW a9 I § & 9 gfemandy
arfesY gae fauifa # & ok ot gaar
I I & @ 8, 59 ufa e |
AT IEHT EH AHH FX L | A GF
F ol AR A G T ] F T
TR GO @R TE F I
¥ TT AR & 9 fF 3§ i
FT I ATET § AR ITHT THHFT
™ 3| ¥ wifyg &1 A% fa 3
N oFE e &, ¥ A ¥ gH
QI A F IO & | T/ a9
g6 AT g Y "G agH F AHAT
& W T afow s & AfE o
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(= a7q1 o)
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21 37 o1 AT 99 A BT G AR
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S TSI ¥ |2 A § A}
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¥ gl O M ¥ We A qeeA
¥ MU § 1 SR T I F FA A
FAT AT 8, T A 99 F [Y G TG
FFAT 8, T I SA FT FJ T TG
qg=T wEd g, at faw Al ¥ ©F F
ferg a8 #T 99 qa1 FT qga g
2 1 Y AN TS g, A H a8
% 9 & Sfrgasay F FAT TIW A
AERIFAT & 1 A S AT § AR
F¥AT arfan | § wiFarie § = fear
fad iafea F d 97 N g
oA AEY R, T # 99 F O B @y
£\ 3§ Sy womartAw wfgaar g, 59
TN AW 9@ F IEE § |
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T A1 & A & {7 TGO FHIR
T E |

Shri K. C. Pant (Naini' Tal): I join
wholeheartedly in the Motion of
Thanks on the President’s gracious
Address moved so ably by my hon.
friend Shri Pandey.

We live in a rapidly shrinking
world, in which science and techno-
logy- have made human knowledge and
human welfare indivisible. To func-
tion purposefully in such a world, it
is necessary to have the strength of
character to retain one’s individuality
along with flexibility of mind to adjust
oneself to the logic of change. We are
fortunate in having a President whose
mind has achieved a balanced synthe-
sis of these qualities, who has not only
drunk deep at the wellsprings of
Indian thought and culture, but who
has a feel for the changing currents
of the times.

In his Address, the President has
mentioned various important world
events which took place in the last
year. In particular, he referred to the
slight improvement in the inter-
national situation following the avoid-
ance of a nightmarish head—on clash
between the nuclear giants over little
Cuba. The events in Cuba have made
history in many ways, above all
because they mark the end of the era
of militant communism in the USSR.

Another pointer in the same direc-
tion is the non-conformist behaviour
of France. Gen. De Gaulle could
hardly be talking aloud of building up
Europe into a third force unprotected
by US military power, if he were not
firmly convinced of Russia’s belief in
peaceful co-existence.

This, then, is the position in the

.West, and people there, perhaps for

the first time since the end of the last
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war, are once again daring to think
of the future with some confidence.
All the more is the pity that we in
Asia cannot partake of the relief
created in the West by the relaxation
in cold war tensions. Militant com-
munism has found a new home In
China. An expansionist China with its
armed hordes has become the greatest
threat to world peace. To Asia today
China is what Nazi Germany was to
Europe before the last war. Commu-
nist China resembles Nazi Germany not
only in its military adventurism, but
in its attitude of racial superiority,
rooted in a fanatic faith in the ulti-
mate triumph of the chosen race.
China not only maintains the largest
army in Asia, perhaps in the whole
wide world, but it makes no secret of
its fundamental belief in the pernici-
ous doctrine of the inevitability of
war.

The latest example of China’s reli-
ance on military power for the fur-
therance of its political aims is fur-
nished by its attack on India. Strict-
ly in the military sense, perhaps the
attack succeeded even beyond China’s
expectations, but it is a moot point if,
everything considered, China gained
more by the attack than it lost
One precious asset that it has
lost for ever is the trust and faith of
a peaceful and friendly neighbour.
That is no small loss. What has it
gained in return? Maybe, China ex-
pected to cow down India by a show
of force, but the Indian people, far
from being cowed down, reacted with
courage, vigour and anger. Perhaps
China hoped to drive a wedge bet-
ween India and Russia. In this, too.
it has failed miserably. In fact. the
only objective it may have achieved
in some measure is to frighten the
smaller countries of Asia.

This brings me to the non-aligned
Afro-Asian conference at Moshi. At
Moshi were assembled delegations
from countries all over Asia and

Africa. What do these countries have ~

in common? As a group, the Afro-
Asian countrieg have neither military
mor economic power. If they have,
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nevertheless, been able to function
effectively on the world stage, it is
because they have generally judged
issues dispassionately and on merits.
They have stood four square against
imperialism and colonialism, and in
the event of aggression, as in the
Suez, they have condemned the ag-
gressor and given their moral support
to the victim. That has been their
main strength.

It is all the more unfortunate, there-
fore, that all these standards were
scuttled at Moshi. What we saw in-
stead was a bare-faced attempt to
whitewash Chinese aggression and
Chinese in_1perialism in the name of

_Afro-Asian solidarity. There is no

knowing how much damage this con-
ference would have done to the Afro-
Asian cause if it had been official in-
stead of being unofficial. As it is it
has left a bitter taste and much food
for thought,

China’s attack on India has thrown
up certain problems of fundamental
importance not only to India, but to
all non-aligned nations. How, for
instance, is a non-aligned country to
salvage its policy of non-alignment in
the face of aggression by a country
aligned to one of the Power blocs?
This is the problem before India
today. Obviously, we have no quarrel
with the Soviet Union, and no desire
to alienate her unnecessarily, Equally
obviously, we do have a quarrel with
China, and cannot remain non-align-
ed towards it. So, while we are defi-
nitely not in favour of a universal
polarisation between communist and
non-communist countries, I think i
has now become our natural interest
to bring some kind of polarisation
against China. We cannot remain in-
diffcrent to a hostile China’s manouv-
res to extend its area of influence in
Asia and Africa. But if we are to
countter these manouvres, we must
first be able to convince the smaller
countries of Asia of our military
strength vis-a-vis China. To this end
we must accept military aid from all
quarters.
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However, the very acceptance of
this military aid poses another pro-
blem of fundamental importance.
While accepting that a developing
non-zliened country cannot but take
all military assistance it can get in the
face of a threat to its freedom and
independence, we must not be un-
mindful of another aspect of the mat-
ter. Take the case of India. It is
just 15 years since India became inde-
pendent after centuries of foreign rule
during which its moral fibre was con-
siderably weakened. It took the
Father of the Nation years and years
of ‘ent efforts to restore a feeling
of self-confidence and self-reliance to
the Indian people. Much of that work
would be undone, I think, if the peo-
rle were now to feel that India can-
not survive unless its defence is under
written by foreign powers. So, while
we must take military aid from friend-
ly countries—no country in the world
can claim self-sufficiency in the mat-
ter of defence—we must be prepared
to make the major effort ourselves.

1 wish to refer briefly to the Indo-
Pak talks on Kashmir Let us hope
that no stone will be left unturned to
work out a mutually acceptable solu-
tion at these talks. Should these talks
break down and China attack us
thereafter, our dependence on foreign
mikltary aid would be even more than
it is today. Should we, on the other
hand, arrive at some kind of an under-
Manding with Pakistan, that depen-
dence would be materially reduced.
However, the success of these talks
does not depend on the good will of
India alone. Pakistan too must realise
that India cannot accept any solution
which runs counter to its basic secu-
lar principles. Perhaps these talks
would have a greater chance of suc-
cess if one or two other important
items of dispute between the two
countries were included in the agenda
along with Kashmir. It may then be
possible to make up for the lack of
flexibility in negotiating over XKash-
mir hy greater flexibility in regard to
the other matters.
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One word about the Colombo pre-
posals. Even though we were the ag-
grieved party and we were in ne
need of establishing our bona fides in
keeping with our desire for a peace-
ful settlement and out of respect for
the sponsors of the proposals, we
stretched ourselves to accept these
proposals in toto. Now it is for China
to make the next move. The Prime
Minister has made this position amply
lear and a heavy responsibility now
rests on those in charge of ou- 7sreign
publicity to see that Chinese propa-
ganda is not zllowed to confuse the
obvious.

In the end I would like to say some-
thing about {h= border districts of
T.P. which T visileg recently and in
which this House may be interested.
At present practically the entire needs
of the military forces there is met by
transporting supplies over long dis-
tances from the plains down below.
This not only imposes a heavy strain
on the extended supply lines, evea
things like hay are carried up im
train loads or truck loads—but it
limits the number of troops which can
be deployed in the forward areas. I -
would, therefore, strongly urge on the
Defence, Community Development and
Agricultural Ministries, the State Gov-
ernment and others concerned to make
concerted efforts to develop local re-
sources sufficiently to be able to meet
the needs of the Army at least in re-
gard to such items as vegetablam
fruits, eggs, fodder, etc.

1 am sorry to say that the speed of
construction of even strategic roads
has been less than satisfactory. h 4
saw one strategic road which was
made jeepable in 1957 and motorable
in 1958 still not complete, after five
years, because two bridges on it have
not been built. This kind of delay
is hardly indicative of any sense of
urgenry or emergency. I talked to the
local PWD people there. They gave me
the reason as lack of materials. and
sometimes. can also. I do not dispute
that. But the point really is that in this
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emergency at least, roads which are
labelled as strategic must be con-
structed within the scheduled period,
even if it means diversion of men and
naterial from other roads having a
lower priority.

I wish to place on record my appre-
ciation of the good work that I saw
being done by the Posts and Tele-
graphs Department in extending tele-
phone lines to the front areas,

The House would be glad to know
that wherever I went, I found the
morale not of the people and our
troops to be high. Our soldiers are
a fine lot. I talked to many of them.
Som= of the veterans told me that
during the Second war the Indian
aotter did not consider the Chinese
soldier good enough to fight along-
side him shoulder to shoulder. That
is the kind of spirit I encountered and
1 returned convinced that so long as
this kind of spirit remains in our
troops and in our peoplg, no one can
cheat us of ultimate victory.

Shrimati Lakshmikanthamma
{Khammam): Mr. Deputy Speaker, 1
surprise the Motion of Thanks moved
by Shri R. S. Pandey. In a message,
the Mother of Aurobindo Ashram says
that this is the time for gathering en-
ergies and mot for wasting them away
in useless and meaningless words. It
is surpriging that people who have not
been wble to give up any of their lux-
urier even today could have the
courage of criticising people whe have
dedicated their lives for service and
sacrifice in this country. It is highly
improper that Maharani Gayatri Devi
should bring in the name of Mrs.
Indira Gandhi who is not here to de-
fend herself, who as a silent worker,
has won the hearts of millions of peo-
ple and who has chosen the path of
service and not the path of power.
If she wanted she could have become
much more; but she has chosen the
path of service imbibing in her the
great qualities of all the great people.
She has proved very efficient and we
sometimes feel that she is even more

capable than her worthy father, I
only pity the feudal mind of the
Maharani that it cannot think of a
woman as a personality herself ex-
cent as the daughter of so and so or
as the wife of so and so. I am glad
that the House condemned sometime
back the ugly behaviour that has been
created -by some Members at the time
of the President’s Address. The cause
of Hindi off and on has suffered at the
hands of people like those who have
been fanatics. They do not under-
stand the feelings of the people in the
South. It is not as though these peo-
ple can force this in the minds of the
people of the South. People in the
South have been gradually realising
and feeling that they should learn
Hindi. Indeed, the progress and suc-
cess of Hindi in the South have been
quite good. Especially in Andhra
Pradesh, I know instances where even
women who had not been to school or
college for their education have learnt
Hindi at home and have passed Rash-
tra Bhasha and other higher examina-
tions.

An Hon. Member: What about

mother-tongue?

Shrimati Lakshmikanthamma: Yoat
cannot impose it!

An Hon, Member: One cannot im-
pose the mother-tongue.

Shrimati Lakshmikanthamma: You
must understand that in this country
all languages are national languages,
but for convenience we will have to
choose one language, and the country
has reconciled itself to the choice of
Hindi. This Rashtra Bhasha should
create Rashtra Bhavana among the
people, *

Inter-State disputeg such as dis-
putes about water, etc.,, should be set-
tled as soon as possible. They should
not be allowed to pollute the atmos-
phere nor should any impression be
given to the States that some States
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are in the good books of the Centre
and that some States are not. In res-
pect of some States, it is like writing
judgment before hearing. That feel-
ing should be removed from the minds
of the people of some States and
enough faith should be enthused in
them.

Sometime back there was so much
confusion in Andhra that the Heavy
Electnical plant was going to be re-
moved from there. But I am thankful
to the Prime Minister and the Minister
of Steel and Heavy Industries for
having assured us that we are going
to have a much more powerful plant
there than the one thought of before.
You know that Telengana in Andhra
Pradesh is 3 backward area, and there
is a project called Pochampad. If once
it is allowed to progress with its work,
within three years we will wipe out
the entire rice deficit of this country
and we will have even more to export
to other places. I can guarantee that.
So also is the Srisailam pro;ec&

As far as gold is concerned, many
of our Members have expressed their
opinion. I am very glad that women
have been keeping quiet on this,
though they cannot make new jewel-
lery; still, already some men are very
happy because their wives would not
trouble them about gold. But any-
how, I am glad that the Government is
finding ways and means to provide
employment for the goldsmiths, The
States should also co-opcrate in this
and as soon &s possible, at the =arijest.
they should provide employment for
these people and save them from
misery.

A few.days back, I read in the
papers that the Defcnce Minister has
said that all boys would be given
compulsory NCC training. Why not
girls also be given this training? In
this country girls have never lagged
behind. There should be compulsory
NCC training for girls also.
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Another point which I wish to make
is that newspapers that are harmful
t0 the cause of the country should be
dealt with seriously. Many of our
friends have expressed their opinion
about ending the emergency, It is in-
deed unfortunate that even while the
threat of invasion continues and when
China has not accepted the
Colombo proposals, the people should
choose tn raise their voice against
the continuance of emergency. Their
logic is rather ingenious, but it ap-
pears to me that their main aim is
to hasten forcibly the complete identi-
fication of this country with the
western bloc. Coupled with this rosy
picture is the torrent of crocodile
tears in the name of the people who
are day in and day out askeq to be-
lieve that they are suffev'ng untold
hardships on account of the emer-
gency. Lastly, there is the innuendo
that the Congress Governments are
revelling in the improper and ex-
cessive use of these powers. The
aim ang argument of these friends
are very well designed to suit each
other and also to suit their political
objective of bringing the Government
of the day into disrepute.

It is a near tragedy that these com-
monplace methods of ordinarv party
politics, which are perhaps under-
standable Aduring times of peace,
should contine to be employed even
during a nation’s life and death
struggle. No one in this country
will. T am sure, lik» the continuance
of the emergency for even a day
longer than it is absolutelv necessary.
At the same time, no =ane man
would relax in his efforts and moods
and take it easy once again. We
will have to keep our determination
to strengthen our borders. After all,
the emergency is not our making. We
have very little choice in it unless
we choose to live again in a fool's
paradise, There can be no question
of ending the emergency without re-
ference to what China may or may
not do in the near or the distant
Suture.
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Both friends in the Opposition, Shri
A. K. Gopalan and Shri Ranga, have
agreed on one thing: that these emer-
gency powers have been misused.
But Jet them quote an instance. They
cannot quote a single instance where-
in the emergency powers have been
misused. I know in my own con-
stituency, which I visited a few days
back, and which is a stronghold of
communists there, the people have
been threatened not to contribute to
the National Defence Fund, but still
the Government has not taken any
action. I cannot understand how
they can keep silent over a matter
so serious ag that, Instead of harp-
ing on the theme of ending tne
emergency in the name of the peo-
ple, the friends from the Swatantra
party and these critics could have
perhaps been more direct and pre-
cise by urging our entry into the
western bloc; not that they are not
doing it, but their recourse to the
arguments regarding the emergency,
however plausible they may appear,
will end only in confusion and con-
fusing the people.

The question of non-alignment ver-
sus entry into the western bloc should
be discussedq on comparative merits
separately. Aj; far as the assistance
from friendly countries is concerned,
the people from the opposition, es-
pecially the Swantantra party, have
been shouting that we have not been
ready to ask or accept assistance from
friendly countries. Is this true? We
have not hesitated to ask from friend-
ly countries for all the help that we
rejuire. Our shopping list has been
quite long and comprehensive, There
was no moental reservation on this
point. The Swantantra party is en-
raged because the list is not addres-
sed to only one bloc. But ultimately
what we get from the western bloc
will turn out to be much more than
what we get from other blocs. After
all, the quantum of assistance is
bound to depend on a variety of fac-
tors pertaining to the country that is
giving assistance. But the ability to
€et assistance from both the blocs for
the same purpose, that is, defending
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our borders against China, is a pheno-
menon whose significance cannot fail
to impress any thinking individual
unless he chooses to remain blind for
party or political reasons. The mere
fact of getting assistance and being
prepared for all eventualities does
not do away with the determination
to contribute: to the pecace of the
world. Only a non-aligned India—
even the blocs are convinced of
this—can contribute to this.

My hon, friend Shri Ranga should
realise that power blocs are cracking.
They are cracking certainly but slow-
ly. Making of rigid power blocs is
becoming obsolete and unprofitable.
Political ideologies are day by day
becoming so flexible and pragmatic
that both the major power blocs have
begun to realise the futility of brink-
manship. They are convinced more
than ever before that the world should
first be allowed to exist before going
in for the luxury of an ideological
warfare. The only possible method
of survival in the world today is
co-existence. Either the world co-
exists or does not exist at all. The
rigidity and finality of the blocs have
become uncertain. While the com-
munist bloc has found itself divided
more than ever before, the falling out
among the Atlantic Powers over the
question of the European Common
Market is an even of profound sig-
nificance. When an important mem-
ber of the SEATO can start hobnob-
bing with China on the slightest pro-
vocation, the time is not very far
when these kaleidoscopic possibilit-
jes would reduce bloc-makingz to an
expensive farce. These are some of
the pointers which lend support to
the view that the world is gradually
rejecting the theory of the i.\.'1ev?ta-
bility of the war between capitalism
and communism and accepting _t}.'ne al-
ternative view of the inevitability of
co-existence with ample scope for
variationg in the ways in wh.ich. the
peoples of the world lead their lives.

There are, of course, hard-boiled
enthusiasts like China who refuse to
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see the writing on the wall. Since
ol neblts die hard even these eracks
in the blocs may not last long and in
this struggle between olg and new,
the initial success may be for the old.
We do not know what will happen in
the next two decades. But the re-
cent trends have necessitated a
fundamental rethinking on the ques-
tion of power blocs. If, after two
terrible  World Wars, France and
Germany could suddenly fall in love
with each other, while the United
Kingdem end the United States look
on. it is obvious th ' & .- tendency
‘o ¢ling to old nohons of bloc fana-
m has very little sense or utility
left in it,

it is in this bewildering compiex
ontext that India has to strengthen
her border .defences so as to stand
in readiness to face any aggression
from any quarter at any time. The
defence of India will become so much
easier and more effective if it is
viewed as part of the greater defence.
¥ this premise is correct, it follows
that all those who are partners in
this larger process of defence should
have very clear notions as to what
they are defending and as to what
they are defending it against Any
- confusion or attempt to work at cross-
purposes in this behalf would ulti-
mately end up in a flasco and render
all subsequent attempts at defence

Sir, it would be interesting as well
as vital to find out how far this unity
or identity of purpose exists today
between India and the other friendly
- countries who are expected to give
her the bulk of assistance for her
defence. It is only on the basic of
a permanent identity of purpose that
that long-term defence arrangements
could be readily agreed to as between
independent nations.

1t is commonly beliecved that the
inain purpose for which American is
giving assistance to certain Asian
countries is the containment of com-
munism in Asia. The United States
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would perhaps like to be satisfied
that this objective is fully accepted
by the recipient nations before as-
sistance is actually given on a large
scale and on a permanent footing If
this is so—we have to answer the
following questions before we accept
aid from America on a “4arge scale—
do we in India unequivocally agree
with this objective? Does this ob-
jective ~°r*~~m to our own rather
limited ohjecave of national defence
against a possible aggression? To the
extent to which America’s objective
transcends India’s, dces t constitute
a political string? Angd if it does.
how will it; acceptance be con:istent
with India’s fundamental concept of
noa-alignmenti? Only after these ques-
tions are answered satisfactorily, will
it be possible for us to receive defence
assistance on a massive scale without
further inhibition. The recent series
of trips of military missions to India
and the delay in coming to a firm un-
derstanding on a permanent footing
are perhaps attributable to the un-
certainity as regards the answers to
the above questions. . Pakistan's at-
titude in opposing large-scale defence
assistance to India ig also likely to
present considerable difficulty. Be-
sides, it will also to some extent
shake the faith of the western powers
in the dependability of the Asian
nations.

The only way to remove the sbove
complexities is to evolve an integres-
ed ideology with co-existence and
containment as its positive and ne-
gative sides respectively in a global
context. Whatever may be the pro-
fessions of different nations as re-
gards co-existence, what is happen-
ing in effect today could perhaps be
described as an attempt at co-expan-
sion. Obviously co-existence cannot
be a serious proposition with those
who are indulging in co-expansion,
which at some stage is bound to lead
to a head on collision. It is, there-
fore, necessary that the objective of
containment of communism is spelt
out merely as a corollary of the



789 Motion on

principle of co-existence and not as
a step in the expansion of capitalism.

Shri Maurya (Aligarh): On a point
of order, Sir. The hon. Member is
reading a statement Is it allowed?

Shri P. K. Deo (Kalahandi): After
all, she is a lady.

Shrimatj Lakshmikanthamma: [
have every right to note down the
points and refer to them. If the hon
Member would have been looking at
my face all the time, he would have
known that I am only referring to
some points and not reading my
speech. - (Interruption).

Mr, Deputy-Speaker: Ordes, order.
She should conclude ncew. Her time
is up.

Shrimati  Lakshmikanthamma: [
1 conclude in two nainutes. (Inler-
on). The hon. Member is enrag-
ed because of Hindi. I was explain-
ing how there is a way out and how
we can get support from both the
‘blocs, bringing the blocs together.
There are only a few points left,

Shri Ram Sewak Yadav (Bara
Banki): On a point of personal ex-
planation The hon Lady Member
referred to me, The interruption was
made by my colleague here and not
by me.

Shrimati Lakshmikamthamea: I
thought, because he is your neigh-
‘bour it has influenced you.

Mr. Deputy-Speaker: Order, order.
Members cannot go on talking across
like this, She should conclude now.

Shrimati Lakshmikanthamma: I
shall conclude in two minutes. If
this approach is accepted by America
and other friendly national giving
military assistance to India, I think
that an identity of purpose could be
established between India and those
countrics at the earliest. The cor-
responding approach wi'  mutatis-
mutandis apply to countries of the
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communist bloc, who also believe in
co-existence. T.ie only country which
will be isolated in this context is
China whose rulers have no belief
in co-existence as all others under-
stand it. No ideology can be an end
in itself. It can only be a means to
an end. Fanatics will find to their
great dismay that manking at large
is not quite keen on annihilating it-
self merely to prove the correctness
of an ideology. On the other hand,
the prevailing mood of markind is to
dilute ideological rigidities so as to
avoid a global holocaust. The pri-
mitive idea of promoting an idznlogy
by externally inspired insurroctions
has to be given up at the earlicst
Instead, nations should be left cor-
pletely free to choose their respective
ways of life,

The time is coming when the com-
mon man will not be able to dis-
tinguish one ideology from the
other. So much common ground will
be discovered among them  that
quarelling over the points of differ-
ence would be looked down upon as
a tribal tendency. I am sure, Sir,
that under the inspiring guidance of
our beloved Prime Minister, we im
India will strengthen not only our
national defence, but also, the defence
of peaceful co-existence in the world

Mr. Deputy-Speaker: Dr. B, N.

Singh
Dr. B. N. Singh (Hazaribagh) rose—

Shrimati Lakshmikanthamma:
Everytime the Members raise the
point that I am reading my speech.
We are supposed to note down some
quotations from papers, etc, Is that
also not permissible?

Some Hon. Members: It i permis-
sible.

Shrimati Lakshmikanthamma:
Everytime they go on raising the
point that I am reading my speech. It
should not go on record that I am
reading my speech.
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Mr. Deputy-Speaker: Order, order.
1 have called another hon, Member.

Dr. B. N, Singh; Sir, I have studied
the address delivereq by the Presi-
dent to both the Houses of Parlia-
ment very carefully. I have tried
hard to find some exhilarating re-
marks, some words of genuine com-
fort, something which will reduce the
burden from the shoulders of the
common man if not wholly, at least
to a great extent. But in the Con-
gress Government’s policy as pro-
pounded in the address of the Presi-
dent, I could not find any such re-
marks which will go to ease the ten-
sion which we find in the villages
today.

The Address of the President has
been more or less the old tune with
mere changes and alterations in the
accent only, While paying my deep
gratitude to the President for his
Address, I am afraid it is not possible
for me to support the thesis enunc-
iated by him,

The policies of the Congress Gov-
ernment have ceased to hold any at-
traction with the people residing in
the rural areas. Since we attained
independence we have had Congress
Government throughout anq the peo-
ple of the rural areas have been ex-
pecting at least two square meals a
day, a little more of cloth to cover
their nakedness and employment for
all those able-bodied persons. Ang,
what have they been given? Mostly
wholesome  speeches on - Congress
ideology of socialism and socialistic
pettern of society and more and
more of tax burden. The Finance
Minister—though he is not present—
must be feeling quite elated within
nimself that within less than a week
from today he is going to bleed the
entire nation white by imposing very
heavy burden of fresh taxes all
round. He has already ruined the
Indian economy and the Indian peo-
ple. He hag hurt their sentiments
very much. He has destroyed the
rura] credit bank by promulgating
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the Gold Control Order. He has

converted this Government into &

“l14 carat Government”,

From time to time, I may say, we
have been supplied very ambitious
figures and voluminous reports which
pretend to tell us how enthusiastically
the Government has been going about
doing its job of ameliorating the
condition of the rural population
through its Five Year Pians. Much
also has been said with regarq to the
panchayati raj and the community
development centres. Apart from
the fact that crores of rupees are
being spent on these schemes much
of which could have been saved for
a prop¥r victory plan and for making
the Indian army strong, these insti-
tutions have become the den of filthy
politics in the villages. They have
disturbed the peace and serenity for
which the Indian villages were once
famous. Literally speaking, warring
camps have been established in each
village and brothers are seen fighting
brothers where village feuds were
unknown before,

The common man is not con~erned
with the jungle of avoida-l~ I‘tera-
ture that is being published in testi-
mony of the Government’s boastful
achievements, nor is he interesteq in
the clever indices that are being
manufactured in the various minis-
tries every day.

Despite al]l propaganda to cover the
shortcomings of the Government, it
is common knowledge that the peo-
ple living in the rural areas today
are as ignorant as before, poverty has
increased manifold and in its traia
has brought misery, corruption, job-
bery and nepotism. Unemployment
figures are soaring higher and higher
every year, and this 14-carat-policy
of the Government has further
thrown between 3 million to 5 mil-
lion skilleq artisans out of their here-
ditary occupation. Millions, Sir, are
still without having proper medica?
attention,
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The truth of the Shakespearean
phrase: “Words without deeds never
to Heaven go” has been brougnt
home to us. In short the Govern-
ment has miserably failed to provide
fully even the basic necessities of
life after 15 years of its continued
governance.

This is not the only field whers
the Government has failed. They
have suffered an all round faiiure
However, they have succeeded ir
two respects: firstly, in building and
developing the institution of ‘“brown
doll bureaucracy” and, secondly, :in
capturing and retaining power on a
minority of votes polled. The Gov-
ernment has failed in the domestic
front, their foreign policy has failed,
they have faileq to distinguish friends
from foes and vice versa and, above,
all, they have failed in their sacred
duty of protecting the territerial in-
tegrity of India, In my opinion, there-
fore, they have morally forfeited their
right to govern India any further.

Let us analyse the reason for this
cofnplete failure. The Nehru Gov-
ernment has been living since in-
dependence in an artificial 2tmosphere
of their own creation, auto-intoxicat-
ed by their own eloquence, induc-
ed v celf-complacency and right-
eousness, with the result that reality
today has taken a revenge on us.

Our President, when he returned
the other day from NEFA, summaris-
ed the mistakes of the Government
in the following words. He said:

“We have been credulous and
negligent”.

The armed invasion by China about
which many well meaning (riends had
forewarned—but those in lpower
sought to minimise—has found us
quite unprcpared and unequipped.
Still, Sir, Pandit Nehra is clinging
on to his pet scheme of non-aliga-
ment. I do admit that during peace
time non-alignment may bz a goad
policy to pursue yielding rich divi-
dends, but certainly not when our
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country has been brutally aitacked by
a mighty foreign power., We know
for certain that the USSR Govern-
ment cannot and will not come to
our aid in our fight with Communist
China. So where is the hitch im
going all out and getting massiva
military aid from the western demo-
cratic powers, becoming strong and
taking the initiative in our own hands
of driving the Chinese out from our
soil. But I am afraid, Sir, the Con-
gress Government does not seriously
wish to take this initiative of driw-
ing the Chinese out from the soil of
India. Had that been so, they would
not have accepted this humiliating
unilateral cease-fire uffer frcm China.

During the Second Wecrld War,
after Hitler had occupied most of

Europe he sent a peace offer te
Churchil which the latter spurned
and rejested because Mr. Churchul

was very clear in his mund that de-
mocracy was fighting Nazism and
Fascism and that between Lhese twa
diametrically opposed ideologies
there could be no truce or compro-
mise. But the Prime Minister of India
is not clear in his mind wkether he¢
is fighting Chinece chauvinism or ex-
panding Chinese communistic suzer-
ainty over Asia.

From his actions, however it is ap-
parent that he is merely trying to
bully all opposition in the country
and perpetuate his power by maintain
ing the Emergency—Defence of India
Act and Rules—when the urgency
from the emergency has gone.

The hot war with China has come
to an end and the cold war has start-
ed. Therefore, I can certainly say
that a de facto armistice has come in-
to being. It is absurd, under the cir-
cumstances, to continue the emer-
gency any further. The argument by
our Prime Minister only a few days
ago that “China had not accepted the
Colombo Proposals in toto and has not
agreed to come to the talking table,
therefore, anything might happen”, is
a lame argument in favour of continu-
ing the emergency in our country in-
definitely. Like many other Congress
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policies, the policy of continuing the
enmergency when actually there has
been a cessation .f hostilities is fa-
tuous. Perhaps, our Prime Minister
does not wish to renounce the extraor-
dinary powers which he and his Gov-
ernment both at the Centre and in
the States, enjoy under the proclama-
tion. The fate of 400 million Indians
today is in the hands of one man.
Never before, not even during the
Mughal period, was the destiny of
such large number of people control-
led by a single person.

An Hon. Member: He has worked
for the unity of the country.

Dr. B. N. Singh: That is all evident,
because they are now coming with
these proposals.

The unique power which the Prime
Minister is enjoying today can only be
seen in countries which have gt a
totaliarian form of Government. This
power is being enjoyed here in India
under the pretence of emergency,

The Congress have gone a step fur-
ther. They have directed their mem-
bers not to associate themselves with
members belonging to other political
parties who do not share the ideology
of the Congress party. Sir, I would
like, with your permission, to read out
an item of news which appeared in
The Statesman of 20th February. It
says:

“Congressmen have also been
directed to keep themselves aloof
from unnamed parties or groups
whese declared policies are oppos-
ed to those of the Congress.”

They want support and co-opera-
tion at this moment from all parties,
and they are trying to keep this policy
of segregation alive,

An Hon. Member: They are afraid
that they will get palluted.

Dr. B. N, Singh: This isolation, I am
speaking subject to correction, is born
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out of the inherent fear in the minds
of Congressmen that the right ele-
ments of the Congress might be indoc-
trinated by the opposition parties
against the continuance of emergency,
especially when there is no emer-
gency. And where is the emergency?
Do you find the emergency anywhere?
Life in the villages and in the cites is
quite normal; business is running in
the normal manner; gay parties are
being thrown every day; foreign dig-
nitaries are being welcomed and most
lavishly entertained; Goverment offi-
cers are thronging the clubs every
evening; bridge tables and tennis
courts are being kept busy and our
Ministers are, as usual, trying to forti-
fy their positions in party politics.
So, where is the emergency? Every-
thing is mormal under the cloak of
abnormality.

It must be clearly understood in the
present context that the cold war does
not affect the people at large. Demo-
crati- countries which have been sub-
jected to cold war ever since the ces-
sation of the second world war have
not thought it proper to curtail the
fundamental rights of their citizens.
So, why should we, unless it is to help
the party in power to remain in abso-
lute power?

I admit that China today poses a
permanent danger to India. But this
does not mean that the citizens of
India should indefinitely be stripped
of their fundamental rights guaran-
teed to them under the Constitution
to meet the permanent menace which
is coming from the other side of the
Himalayas. If the emergency powers
are to continue, let them be cxercised
in making the army of India strong.
The emergency powers shouli also be
exercised in trying to bring about all-
round improvement in production
both from our industries and from the
fields Certainly, the civic rights and
privileges of the people should not
be curtailed and controls imposed in
the name of emergency. This would
then mean the gradual liquidation of



797 Motion on

demccracy in India and the silent vie-
tory of communism. This is exactly
what the Communist Party wants,
and that is wi~ ‘oday tie Communist
Party of India is solidly behind our
Prima Minister in his psiicy on China.

Anyway, out of the debris of our
policy has emerged a nation, resolute
and united as it never was vefore. The
national humiliation which this coun-
try has received under the leadership
of Pandit Jawaharlal Nehru cannot
be avenged by merely carrying on
parleys. Military aggression can only
be vacated through military strength
and nst by chanting peace mantras
across the table.

It is very surprising indeed that
while the Congress Government has
thought of continuing the emergency,
the President has not reiterated in
crystal clear terms in his address the
resolution which this House passed
on the 14th of November 1962, all
standing, and the pledge which this
nation took on the 26th January 1963.
It is this resolution, it is this pledge,
that has united every single Indian to
a common cause, and it is through the
impiementation of this pledge that
we shall be able to avenge the brutal
attack on India by Communist China.
The initiative has remained in the
hands of the Chinese for too long.
It is high time for our Prime Minister
to snatch the initiative from the Chi-
nese and take immediate steps to
drive the Chinese marauders from the
soil of India: or else, he should abso-
lutely withdraw the emergency orders.
‘failing which the farce of emergency
becomes patent and leads to stiffling
of democracy for partisan ends.

Before I conclude, I would like to
sound a note of warning. Tt is a
dangerous policy to try the enthu-
siasm of the people unncceassarily for
a long time lest we may find it lack-
ing when we neeqd it most.

Shri M. P. Swamy (Tenkasi): Mr.
Deputy-Speaker, I would like to sup-
port the motion of thanks, so ably
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moved by Shri R. S, Pandey ana so
well seconde] by Do K. L. Rao’ io the
Presicent f5r his sidress to the juint
session. This is tie i3 address of
Dr. Radhakrishnan ss President io the
join. session. Dr. Ladhakrishnan has
been referred to as the philesopaer
statesman. He has shed lustre on lis
high office. By his masterly  survey
of the achievements of the Govern--
ment, he has given the country 2
bird's eye view cof the present situa-
tion,

As we all know, we are facing a
crisis due to aggression by China. The
President has also referred to the
Chinese aggression in his address.
It is the overriding issue of all issues
today, and everything else has to be
viewed in that light. We have done
everything to defend ocur frontiers.
Our warriars have fought battles with
courage, firm determination, vigour
and endurance. They have fought
the battle under difficult circum-
stances. But the Opposition leaders
criticize and say that we have not
taken any steps to guard our fron-
tiers. We have taken ample steps to
guard our frontiers. Every machinery
of the Government is geared up to
meet the situation. All the Commu-
nity Development projects have bzen
geared up to the present situation to
check the Chinese invasion. Our Or-
dnance Factories are working round
the clock. Our workers have un-
animously passed resolutions saying
that they will work half an hour more
in factories without any pay. This
shows that the emergency is endur-
ing. We hear the opposition sayirng
that they see no signs of an emer-
gency. But there is an emergency.
We see that Government offices are
working half an hour extra " because
we need more time to devote for our
war efforts,

The Chinese invasion has brought
one good thing and that is that all
fissiparous tendencies have vanished
and all the people have united. In
every State we find that oneness. That
oncness, I wish  should last long be-
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cause only if we are united we feel
strong. If we are divided we will
fall. The great poet from Tamilnad,
Subramanya Bharati, who is the
author of many poems, wrote a poem
for the achievement of independence
where he said that independence is
dear to us. I quote, with your per-
mission, one Tamil verse:—

“Thanneer vittovalarthom sarvase
‘ippairai Kanneral Karthom karuka-
thiruulamo”

The translation of this is:—

“Oh God! we irrigate the crop
of independence not by water but
by shedding tears. Do you wish
that this independence should
perish?”

So, we all know that independence
is dear to us. Therefore we are de-
“fending our country with all the
‘power which we can have.

We are thankful to the nations
-which have come t> our rescue in this
crisis, that is, the UK and the USA.
‘They have supplied us arms and we
are thankful to them, Now we feel
that our s>ldiers have better training
:and better arms. They are well-equi-
pped and will not submit to the dicta-
tion of the Chinese forces. That is
our firm determination about which
this august House also took a pledge.

The President’s Address has refer-
ted to one point. He said that a strong
‘agricultural base is the pre-requisite
‘fcr the nation’s security,. We have
‘taken ample measures to have more
agricultural produce. We have set a
‘target for agricultural produce, that
is, by the end of the Third Five Year
Plan, during the year 1965-66, agri-
cultural production should reach 100
million tons. To achieve this we have
‘to gear up many plans.

In this respect 1 may say that in-
centives to farmers are necessary to
produce more. The effective incentive
10 farmers to produce more is better
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and assured remunerative price, That

is the greatest incentive for the far-

mers t> produce more both extonsively

and intensively.

Now the prices of foodgrains have
fallen. For example in Madras State
the price of paddy has fallen unduly.
Last year the price was higher; this
yvear the price is low because the
millers and the merchants are not
willing to purchase paddy as they do
not have bank advances and private
credit. The Government should there-
fore come forward with a proposal to
buy foodgrains directly from the far-
mers so that they can get a better and
assured remunerative price for their
produce,

By improving agriculture we im-
prove our standard. So, the President
has rightly said that a strong agricul-
tural base is a pre-requisite for na-
tional security.

Our hon. Food Minister, Shri S. K.
Patil, has said that an army moves on
a strong stomach. So, we have to feed
the stomach of the Army people and
have to produce more. For that we
have to give incentives tg farmers.
The one important incentive is that
there should be an assured remunera-
tive price for the produce of agricul-
ture.

There are certain sources for jrri-
gating more land. We have to tap
those sources. For example, in Kerala
adjoining my constituency, that is
Tenkasi, they have three rivers, na-
mely, Keeriyar, Pambaiyar and Kallar.
These three rivers can easily be di-
verted to the Tamilnad area, so that
the dry land hitherto not under culti-
vation can be brought under cultiva-
tion if the goodwill and co-operation
of the people of Kerala are forthcom-
ing. Surely they will co-operate.
They have co-operated in bringing
forth the Parambikulam project from
which we are producing electricity
and irrigating the lands. In the same
way in this matter also if they will
co-operate, we will bring more land
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under cultivation. The people of
Madras State say, “If you Kerala fri-
ends give us water, we will return to
you rice and paddy; let us barter
water for rice and paddy.” 1 will re-
quest the hon. Food Minister to use
his influence over the Kerala Govern-
ment for diverting the excess waters
in these three Kerala rivers to Madras
State, particularly from Pambaiyar,

Shri N. Sreckantan Nair (Quilon):
Why not accept some population also?

Shri M, P. Swamy: Yes, let them
come and cultivate the lands.

So, if they divert that excess water,
land can be utilised in Tinnevelly and
Ramanathapuram Districts of Tenkasi
‘Sankarancoil Taluks in Tinnevelly
District have dry lands and with these
waters, which can easily be diverted,
more land can be cultivated. So, I re-
quest the Central Government to do
their best to influence the Kerala
State.

The most important occupation in
the villages is the handloom industry.
The handloom industry is an ancient
occupation. This industry was given
preference even 2,000 years agd, that
is, in the days of Thiruvalluvar. This
industry has been praised by him. He
says:—

ancithum
Neipuum

“Seyyum thozil
seerthokki parkumkal
thozhilukkor nikar illai”

The translation of this is:—

“If we analyse all intricacies and
niceties ¢f industries the hand-
loom indusiry is the best industry.
It is the sinless industry. There is
no equal to the work of weaving.”

This industry is nuw facing a crisis.
We see that handloom goods worth
about Rs. 57 crores are lying' accu-
mulated, the reason being that the
prices of 17 and 20 counts yarn used
in the handloom industry have risen,
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with the result that tae cost of pro-
duction has gone up. The accumula-
tion of handloom goods in the coope-
rative field in Madras State alone
is estimated at Rs. 33 crores. These
have t> be sold out. The off take is
poor because of the high prices of
yarn. What is the remedy for that?
We have to reduce the price of hand-
loom yarn. We should set up many
co-uperative spinning muills at places
where the handloom industry is pre-
dominant. 1 understand that the Cen-
tral Government has issued licences
only for 12 cooperative spinning mills.
This is not enough. More co-operative
spinning mills should be started to
supply yarn for the handloom indus-
try at reasonable prices. If, for
example, we take the Tenkasi area,
around that area lakhs of people are
dependent on the handloom industry
for their livelihood. They are now
hard hit. I had an occasion to visit
my constituency recently. I met so
many of my weaver friends and I
asked them about their earnings. They
gave me a calculation showing that if
a husband and wife worked, they got
a net income of Rs. 18/- a month. This
is not enought. Because of the high
prices of yarn and poor offtake of
handloom cloth the master® weavers
have reduced the charges pavable to
the handloom weavers. Theirs is a
poor plight. This should be remedied.
So, I request that Government should
come to their help. I am not blaming
the Government at all. They have
done very much. They have set up the
All India Handloom Board. They have
opened so many centres for designing
new designs and for introducing
them. They have given a rebate also.
The Madras Government is asking for
a further rebate of 5 nP raising the
total to 10 nP in the rupee on the sale
of handloom geods. If this is given,
I am sure, to a certain extent the
poverty of the handloom weavers will
be removed.

This should be remedied.

I wish to refer to one other matter.
The Opposition Members said that in
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this emergency when defence fund
was collected coercion or compul-
sion was used. It is not so. To my
mind, there is no compulsion at all.
We known even Members of Parlia-
ment have contributed one month’s
salary. Do they mean to say there was
compulsion? Certainly not. There was
no compulsion. There is an impulse,
a push from the heart to help the na-
tional cause. It is so everywhere. It
is so not only in Delhi; it is so through
out the length and breadth of India.
We see poor people, young people,
old people, farmers, industrialists
come forward to help the national
cause. There is no compulsion at all.
It is not self-boasting Sir, when I say
that when I addressed a meeting, a boy
came there with 50 N.P. which his
mother had given him for expenses
for the Ekadasi festival and he gave
that 50 N. P. to me for the National
Defence Fund. Was there any com-
pulsion? No compulsion at all, There
is the impulse, the national feeling to
help the national cause. I think this
national feeling will continue.

Now  we have promulgated certain
orders in this emergency. One of them
is the Gold Control Order. It was
said by the Opposition that our Gov-
ernment has become a 14 ct. Govern-
ment. It is not so. What is the reason
for this order? The order is meant to
put an end to the strain on foreign ex-
change caused by the smuggling of
gold into India. We are not doubting
the purpose of this order. But, it has
created a temporary hardship to the
poor goldsmith. We have to give
them. alternative employment. I un-
derstand in Kerala they have given
two measures of rice to the poor gold-
smith families. T think, when our peo-
ple are accustomed to 14 ct. gold, they
will give more work to goldsmiths. In
the interim period, we have to pro-
vide alternative employment, I have
received so many petitions from the
goldsmiths in my constituency. They
say, we will make gold ornaments ac-
cording to standard, but in the mean-
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while, we are not getting any work.
I request the Government to help
them. It is seen that a licence also has
to be taken by goldsmiths. Financially,
they are very poor people. Free licence
should be granted to them.

With these words, I support the
Motion of Thanks moved by Shri R. S.
Pandey.

Mr. Deputy-Speaker: Shri Krishna
Deo Tripathi; Shri Brij Raj Singh.

Y gorew feg (a3 ) SuTewE
TRe™, " agufs s Qe wEie
A wer fw ogra i W@ afe-
T F Fg wH fAFTemT avswd
% @@l faewr q@ w¥ wT
affa F arge 1 a@ g1 fee A
= ¥fe ¥ A gmarer I @
FER 9 & #g g A gedr
wem f& aeafa &1 WU FEEOF
TR, FA4QAd WU gl
i 4 81 S99 ufas aga s9
wew FT T &) Fewwar § &
TEFT WEed FAA AHET R/ AT
mRagEl afeg Q T aw
T AR e 3w A fag ® o
AHETO[E @2 F &7 A o7 AT(RY
foqy 99aT FT qAEA &3, ATAfEw
afi @ w99 ] | FaAw 9T
A 7 wfeg & a8 Fgm fFawe
g fay Tguw @dw wEw A
e aifge. @fw g s ws fw
gaHT & Fmaed € s few &
e WP g w® &
grq e qgaT gfE e d
ANT & @Y o § @ @O
9T GgAT fF I T F FTAH W
FHR FqAWT Fraar wam g,
s fadtafea qar )

I & qIX 9T AT F wrEHOT
FT HEAT A A gAR AW & fag
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GIY AZAYT  WEAT g IGF AILH
qegafy & FIW 413§ W F
g1 #3F ud mma gz 3 sfEa
HATT F —

“Some years ago, China com-
menced its surreptitious aggres-
sion in Ladakh which later result-
ed in some incidents between the
two countries. This matter has
often been discussed in Parlia-
ment. We hoped that we would
succeed in solving this question
also through peaceful methods.
On the 8th September last, how-
ever, a new aggression started
across the border in the North
East Frontier Agency and, after
some probing attacks, China, on
the 20th October, mounted a mas-
sive attack on both the NEFA and
the Ladakh sectors of the India-
China boundary.”

AT qIT TETE ) FIEA FHAT &
93 ZAT- -
the words are:—

“Any attack on the integrity of
India would have been painful,
but an attack coming from a
country with whom we had tried
to be friendly, and whose cause
we had espoused in international
councils, as a gross betrayal etc.
etc.”

& framaem s A7 T o faamat
w1 gH qR gt fFAT | Faw gaa )
Y, 9Y Y, £ AT TEH Y NTFNI-
N AFAT FIAT FTAT O[T IWGIR
AT R YF FEI IS AR I4q
o g F< faar ) ogefy @
IAIT IR AT F ) frag sw 5w
qaed & T@ o foaww ¥
TeN T TEET AT AT A AT WK
afs 9g AT 9T qT FATAE ATAT Y
FrgEN N FA fF mI AN TR
fr g wifaq STt ¥ 9w oREw
FI G FOA AT | AT qLT EHAT
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gAT | EAA 9¥ gHAT WL ATAT AR
R ugufa AsEE F1E SeE
NG fFar) @@ Faa gF
1T e g & fF o faarae g ogw
FEHA FI AT HAT TEI AT | ¥
Fg g R R dw A T
IgF A & faqeaT amem St e
gAT IAFT TIEA FET T & 1 FfE
LM gv g T FTLE ) FIT
T fear fF gaq g FR-TengAdz
FTHT TAAT AT DT 4T, ITAT A
e g1 ¥ mifaw w7 F JE I
@1 HX TR GIFIT FrTAEA
FAT § AT s A € AT
T A IQ FgrEar § o G
Ham gar ? AT FEud WT gH
a1 F< fear, g7 gre faar, s Ew
IR #fays TERITR WA @
FW | AT TATA HITTATI HYHTT
& o fear

Q% WA 86 . JATHIC FT
Fgre faar

st Tvew iy W gw mEm
FWE A ] 3@ @ gl
YA T 91 fF 19 qEEl W
¥ g NN aremfal st
N I § TIgT &R FT A FFE
femrmar arsg wfesr Iy
3 Y A FF AEES 7 fHEw
IHIX T § 9% QAT FHIE HTRAEA
g fear w1 € fogy feoe wa #
I A FIX ORI 1 g g
T fsaw W@ @AW =
T ) AR IWET T IRT 27
NTIEH TEX 9ET ZH R TR
JIETX. FEITET & | IR T /A
A MFgr g SNET FIw
wwor #FW WEATE 9y WA # fE7
) FFTIET & < --

“Our country, committeed as it
is to peaceful methods, will
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(= o fae)
always endeavour to golve dis-
putes peacefully.”
TiTT 91 & faqaT ¥ 92y g W
AT I¥ gAAEgA dled FAH
Ffaw F@ Wi g@w AT Y =
fagm< #1 63 gu = grer fFaTaR
I gHEEr gET AR TERF A1Q
Nag sfagme fMaras ¥ fag
T TIEIT A FlawEl AN &
&7 ¥ feeyam fagr s Al an
g TET 9 & e N gw ATy
Ragdl NG ger & ? Far TF A
S EFA A wwA WAy wmarg !
Mr. Deputy-Speaker: We have to
take up non-official business now.

The hon. Member may continue on
Monday.

14.30 hrs.

HINDU MARRIAGE (AMENDMENT)
BILL

(Amendment of section 13)
by Shri D. C. Sharma

Shri D. C. Sharma (Gurdaspur): 1
beg to move for leave to introduce a
Bill further to amend the Hindu
Marriage Act, 1955.

Mr. Deputy-Speaker: The question
is:

“That leave be granted to intro-

duce a Bill further to amend the
Hindu Marriage Act, 1255.”

The motfion was adopted.

Shri D. C., Sharma: I introduce the
il

YOUNG PERSONS (HARMFUL
PUBLICATIONS) AMENDMENT
BILL

(Amendment of gsection 2)
by Shri C. K. Bhattacharyya

Shri C. K. Bhattacharyya (Raiganj):
I beg to move for leave to introduce

(Amendment) Bill

a Bill to amend the Young Persons
«Harmful Publications) Act, 1956.

Mr. Deputy-Speaker: The questiom
is:

“That leave be granted to
introduce a Bill to amend the

* Young Persons (Harmul Publica-
tions) Act, 1956.”

The motion was adopted.

Shri C. K. Bhattacharyya: I intro-
duce the Bill

WORKING JOURNALISTS (CONDI-
TIONS OF SERVICE) AND
MISCELLANEOUS PROVISIONS
(AMENDMENT) BILL

(Insertion of new Section TA)
by Shri C. K. Bhattacharyya

Shri C. K. Bhattacharyya (Raiganj):
I beg to move for leave to introduce
a Bill further to amend the Working
Journalists (Conditions of Service)
and Miscellaneous Provisions Act,
1955.

Mr. Deputy-Speaker: The question
is:

“That leave be granted to
introduce a Bil! further to amend
the Working Journalists (Condi-
tions of Service) and Miscellan-
eous Provisions Act, 1955

The motion was adopted.

Skri C. K. Bhattacharyya: I intro-
duce the Bill.

14.32 Lus.

CENTRAL SILK BOARD
(AMENDMENT) BILL

(Amendment of sections 4 and 6)
by Shri Sham Lal Saraf

Shri Sham Lal Saraf (Jammu and
Kashmir): I beg to move:

“That the Bill further to
amend the Central Silk Board



